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Present: Mr. Shangara Singh, counsel for the applicant.

Mr. Lakhinder Bir Singh, counsel for the respondents

1s Learned counsel for the épplicant seeks and is allowed to.

' wnthdraw the present Orlgmal Apphcatlon to- enable hlm to ﬂle it before

the appropriate Forum for clalmlng damages for not receiving the Roll

Number in tlme. -

-

2. In view of this, the OA stands d_ismli.ssed as withdrawn. No order

as to costs.
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